
Date of 
receipt of 
claim

Amount claimed 
[Amount in Rs.]

Amount of claim 
admitted

Nature of 
claim

Amount 
covered 
by 
security 
interest

Amount 
covered by 
guarantee

Whether 
related 
party?

% of 
voting 
share in 
CoC

1 Aparna Carbon Private Limited 16.06.2025 81,00,263.00 8,09,000.00 72,91,263.00

2
Ambey Wedding and Safety 
Products 15.11.2025 1,75,980.00 1,75,980.00

3 P.R Departmental Store 15.11.2025 1,24,371.00 1,24,371.00

4 Uttam Sales and Services 18.11.2025 45,555.00 45,555.00

5 Shiv Durga Enterprises 21.11.2025 3,01,529.00 3,01,529.00

6 Bharat  (Building  Repair ) 23.11.2025 98,102.00 98,102.00

7 Sanjeev (Generator Service) 23.11.2025 20,000.00 20,000.00

8 Shyam Filing 26.11.2025 4,55,142.00 4,55,142.00

9
Preetam Park Cooperative 
House Society 28.11.2025 2,86,545.00 2,86,545.00

TOTAL 96,07,487.00           23,16,224.00           -            -         -           -                       72,91,263.00                              0.00

Amount of 
any mutual 
dues, that 

may be set-
off

Amount of claim not 
admitted

Amount of claim 
under 

verification

Remarks, if any

Annexure-8

Name of the Corporate Debtor: Goodluck Carbon  Private Limited Date of commencement of CIRP: 18.10.2024 List of creditors as on: 10.03.2026
List of Unsecured operational creditors (Other than Workmen and Employees and Government Dues)

Sl. No. Name of creditor Details of claim received Details of claim admitted Amount 
of 

continge
nt claim


